\'I| TEM NO 60 COURT NO. 2 SECTION Xl I A
SUPREME COURT OF | NDI A
RECORD OF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (Civil) No(s).10238/2007
(From the judgenent and order dated 03/01/2007 in CRP No.5453/2004
of The H GH COURT OF A. P AT HYDERABAD)
S. P. RAJA SHEKHAR & ORS. Petitioner(s)
VERSUS

M LALI THA Respondent (s)

Date: 12/05/2008 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE B. N. AGRAVWAL
HON BLE MR JUSTICE G S. S| NGHVI

For Petitioner(s) M. B. Sridhar, Adv.
M. K. Ram Kunar, Adv.
for Ms. K Rankumar & Associ at es, Advs.

For Respondent (s) M. Am an Kumar Ghosh, Adv.

UPON hearing counsel the Court nmade the foll ow ng

ORDER
Si x weeks'’ time is al | owed to file rej oi nder
affidavit.
Pl ace the petition thereafter.
[ T.1. Rajput ] [ On Prakash ]

A R-cumP.S. Court Master



